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| TEM NO. 11 COURT NO. 6 SECTI ON | |
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).8978/2008

(From the judgenent and order dated 03/09/2008 in CRLMW No. 6639/2007
of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

MUKESH KHARE & ORS. Petitioner(s)
VERSUS
STATE OF U.P. & ANR Respondent ( s)

(Wth appln(s) for ex-Parte stay,exenption fromfiling O T.
and office report)

Date: 18/12/2008 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE TARUN CHATTERIJEE
HON BLE MR JUSTI CE V. S. SI RPURKAR

Suni | Kumar Jai n, Adv.
Aneesh Mttal, Adv.

For Petitioner(s)

For Respondent (s) Si ddhart h Bhat nagar, Adv.
Mal vi ka Trivedi, Adv.
Pawan Kunmar Bansal, Adv.

T. Mahipal, Adv.

SS§s =S

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Pl ace before the Bench of Hon' ble M. Justice Tarun
Chatterjee is not a Menber.

(A.D. Sharma) (Phool an Wati Arora)
Court Master Court Master
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